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6b) if so, what are the targets fixed 
during the current financial year re-
garding the major and medium irri-
gation projects which are being 
financed by the Central Government, 
State-wise?

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDEY): (a) Irriga-
tion is a State subject. Funds for execu-
tion of major and medium irrigation 
projects are provided by the State 
Governments within the frame work of 
their overall developmental plans. Cen-
tral assistance to State plans is given 
in the form of block loans/grants which 
are not related to any individual sector 
of development or project.

(b) Does not arise.
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Horrowinff Experience by Industrial 
Consumers in Private Sector

3397. SHRI NAVIN RAVANI:
SHRI CHITTA BASU:

Will the Minister of ENERGY AND 
COAL be pleased to state:

(a) is, it true that private sector 
industrial consumers in coal belt 
have to go^ through horrowing expe-
rience of paying ‘tepeed money” or 
“hush money” at centres like Gov-
ernment’s coal company officials, 
colliery staff, loaders and local 
‘dadas’ in order to get quality coal 
in right time from Government-run 
collieries; and

(b) if so, action taken or planned 
to curb such illegal activities; do 
Government propose to institute an 
enquiry and take concrete steps?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) and (b). No 
specific instance of such harassment 
has come to the notice of the Govern-
ment. Any complaint regarding cor-
ruption at any level is promptly 
investigated by the vigilance organisa-
tion of the coal companies and neces-
sary action taken against the default-
ing personnel. Staff posted in sensi-
tive positions is transferred from one 
place to another at periodical intervals.

Production of Fertilizeife

3398. SHRIMATI KRISHNA SAHI: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state:

(a) whether the production of Fer-
tilizer  rem ained static during the 
years 1977—1979; and
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(b) if go, the reasons therefor?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a)
No, Sir. Production of fertilizers, which 
was 19 lakh tonnes of nitrogen and 
4.80 lakh tonnes of P205 in 1976-77,
rose to 20 lakh tonnes of nitrogen and
6.70 lakh tonnes of P205 in 1977-78
and rose further to 21.70 lakh tonnes
of nitrogen and 7.70 lakh tonnes of P.O 
in 1978-79.

(b) Does not arise.

Loss due to Sea Erosion on 
Kerala Coast

3399. SHRI A. A. RAHIM: Will the 
Minister of IRRIGATION be pleased to 
state*

(a) whether Government are 
aware that due to large scale sea ero-
sion in Kerala Coast, rich soil beds 
and rich lands are damaged;

(b) the concrete steps taken to pre-
vent this huge los9 due to sea ero-
sion, when the fertility of the rich 
land is affected; and

(c) whether the soil conservation 
Unit of the Ministry is taking any 
advice from the Oceanic Research 
Institute, Goa in the matter?

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDAV): (a) pnd
(b). The Kerala Government has le- 
ported loss of land and property in the 
coastal area due to sea-erosio i. Out cf 
the total of 320 kms of coast line 
assessed to be vulnerable to sea-ero- 
sion, anti sea-erosion works have been 
constructed in a length of 225 kms till 
the end of March, 1980. The remain-
ing length is proposed to be completed 
during the next five years

(c) Presumably, the Hon’ble Member 
is referring to the National Institute of 
Oceanography located in Goa. This 
Institute is a member of the Beach 
Erosion Board set up by the Govern-
ment of India and is thereby associated 
with the work of tackling the problems 
of sea-erosion in the country.

Development of Research "Works in 
Pharmaceutical Industry

3400. SHRI S. M. KRISHNA: Will 
the Minister of PETROLEUM AND 

'CHEMICALS be pleased t0 state:

(a) whether Government are con-
templating to modify their present 
Drug Policy in the context of the 
present trends in the Pharmaceutical 
Industry; if so, when;

(b) the broad outlines thereof;

(c) whether any provision is being 
made to ensure that a percentage of 
profit of the multi-nationals and 
others dealing in the Pharmaceutical 
Industry is invested in Research and 
Development in the country; and

(d) if so, what machinery has 
been devised to keep a constant 
watch on this important aspect?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a) and
(b). Tne present Drug Policy of the 
Government which is based on the re-
commendations of the Hathi Committee 
on Drugs and Pharmaceutical Industry 
is in the process of impl2mentat;on.
Various a s P e c t s  of the working o f  the 
industry are under constant w atch

(c) I-n paragraph 41 of th^ Diug 
Policy Statement of Marcn, 1978, a
specific reference has already been
made regarding Research and Deve-
lopment facilities to be set up by




